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of science, spirit of inquiry, the ability to encourage youngsters to go for conferences
and publish in journals, which has to come together if you want to make these truly
the institutions of national importance which is what they deserve. I am sure that these
suggestions, if the hon. Minister takes them into account, will do a wonderful job of
ensuring that these institutions, which the UPA Government had established and the NDA
Government is taking forward, will become world class. I am sure the Government will
fulfill its promises made during the bifurcation of Andhra Pradesh that they will make
these institutions world class. Our students who will be proud of the investment and the
commitment that our Governments and all of us have put in to create a new era of science

and education and research in the country. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Prof. Rajeev Gowda, you have made a very valuable

speech with intellectual inputs.

Now, message from the Lok Sabha.

MESSAGE FROM LOK SABHA
The Indian Institute of Information Technology (Amendmen) Bill, 2017

SECRETARY-GENERAL.: Sir, I have to report to the House the following message
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:

"In accordance with the provisions of rule 96 of the Rules of Procedure and Conduct
of Business in Lok Sabha, I am directed to enclose the Indian Institutes of Information
Technology (Amendment) Bill, 2017, as passed by Lok Sabha at its sitting held on the
26th July, 2017."

Sir, I lay a copy of the Bill on the Table.
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S &1 % geT 3R Soleems, g 3R IR Uael Sl 3a- s 399 &, S4 Rt &7
TRETY NITs D1 & 31X AT ISER H T T &1 WRATY &9 SIS TR &, 399 o U ol TRy IR
79 iR fIER # & 21 g9R A geTe w50 Sff, S 9ey & disi § 9 ge Y E,
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that in the modern era before 1910, there were no Indian scientists of international
reputation or standing. Between 1920 and 1925, we had suddenly many internationally
well known men like J.C. Bose, C.V. Raman, Meghnad Saha, Srinivasa Ramanujam, and
Chandrasekhar Subramanyan.” ¥R, 3151 98 IR $8 WH 81 7S 872 3 d dhad & (b
3rg g RuRe <o ¥ fwars =781 Sl ¥ ovTaT © f w=emd o @, gore +ff 31 9gIy,
R STd T et b & H e R 31d e o1, 79 deb 3 A3l Bl a7 1 9 8H
3T HHAa T AU AT T T8I g d A<l 59 Geiai & w1 § 39 a1 &1 wwi=
FRAT g, IIaIg|

SHRI RITABRATA BANERJEE (West Bengal): Sir, it is always very encouraging
for us when new institutions of higher education are established in our country to cater
to the growing aspirations, the enormous potential and the vast needs of our population,

majority of whom are young.

Sir, I stand here to support this Bill on behalf of my Party, but it is our duty, as
Parliamentarians, to bring to the attention of this august House —the hon. HRD Minister
is here — some lacunae as far as equitable access to quality education is concerned.
For instance, if you look at both these institutions which have already started, they are
functioning from temporary campuses, there are no proper laboratories, there are no
libraries and there are no high-quality IT or engineering tools for training. Sir, can we
imagine an engineering college without a functioning laboratory or library books? The
fact is, there is an acute shortage of infrastructure in terms of accommodation as well. We
have a situation where we have created an institution which was not ready to be launched,
but, in a haste, to lay the foundation stone as announced, we have gone ahead. I am sure
that the hon. Minister would look into this matter and this would be rectified as early as

possible.

Sir, when such institutions were being established in our country, there were three

aims with which these highly esteemed institutions were established. The first aim was
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to bring out brilliant professionals in our country. BRaT ST 314} fSTTapT fSTeh HR T -
HEATE 18T, .4, 919, .. Y89 81X 91! &I Pandit Jawaharlal Nehru, at that time,
had stated, "They will be the architects of our modern India", so that we produce
brilliant professionals in the professional education, who would be brought up through
these centres of excellence. The second aim was to improve the quality of higher
education in the country so that it would act as an encouragement to other engineering
colleges and technology institutes as a result of which the academic standards and

standard of education in other institutions also rise.

Sir, the third aim is very, very important, but unfortunately, it is being ignored
nowadays. It was to ensure that poor and common people get an opportunity to have
quality education in these centres of excellence. These institutions were started with a
long-term perspective thinking that professional education imparted in these institutes
would be a better way to improve quality of education. Now, Sir, the question is THIS:
even after 55 years of establishment of the IITs and ten years of the establishment of NITs,

have we been able to achieve the goals? We need to look at this.

If we look at the present scenario — Shri Rajeev Gowda was talking about it — a
recent FICCI survey shows that 62 per cent of employers are dissatisfied with the quality
of our Engineering graduates. A UGC survey of 1471 colleges and 11 universities has
found that 73 per cent of the colleges and 68 per cent of the universities have a quality that
the HRD/ UGC considers to be of medium or low quality. Yet, unfortunately, the money
that the Government is spending out of its Budget is far below the promised spending of

six per cent of our GDP. It is an abnormally low spending that we are doing.

Now, Sir, let me move on to another aspect. A Working Paper on the Quality of
Engineering Education in BRICS countries has been released. In the coming days, the
BRICS Convention would be held; it would be happening in China this time. I was going
through that Paper according to which.. ...(Time-bell rings)... Sir, I crave your indulgence.
I would be finishing in two minutes. Now, according to that Paper, the average spending
on Engineering education per year is the lowest in India among the BRICS countries. We
are spending 1,300 dollars a year. The People's Republic of China spends 4,300 dollars a
year per capita while Brazil spends 5,000 dollars a year. Even our fellow BRICS members,

companions in the developing world, are leaving us behind. They have policies that focus
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rightly on the quality and not just quantity. While we are on BRICS, let me mention that in
terms of higher education and training, Russia is 47th amongst the 148 countries surveyed
in the world. We are ranked only at 91. I am sure the hon. Minister, while replying, would

tell us how he proposes to improve this situation.

Now, Sir, in global rankings, our IITs feature among the top 200 institutes, but
our NITs are not. Now, we need to think why this is not happening. The point is,
82 per cent of the country's Engineering Graduates are ending up in professions that do not
require an engineering degree. What is the Government doing to align the establishment
of educational institutions like this NIT that we are approving today with market research,
so that we know what employers are looking for before we push our youth through an
engineering degree? Recently, the Ministry of Human Resource Development has
increased the annual fee of IITs from Rs.90,000 to Rs.2,00,000. This is a huge increase.
The Government says that the SC/ST/OBC students have got reservation and concession
of fee. But SC/ST students, Sir, get only 50 per cent concession. That means they have to
pay Rs.1,00,000. Interestingly, even for getting this fee concession, these students from
the deprived sections have to deposit the fee at the time of admission and that will be

reimbursed later.

THE VICE-CHAIRMAN (SHRI BASAWARAJ PATIL): Please finish.

...(Interruptions)...

SHRI RITABRATA BANERIJEE: Sir, just a minute; I am finishing. I urge upon
the Government that equitable access to quality education which has been a long-time
demand of us must be taken into consideration. ST& 8RdeI Sl dldt ¥& &, H Y T 21,
"&'ﬂa{ El@ﬂ@ scientists & A9 ]%FQ g, S’Flﬁf technocrats < -T9 ]%TQ QI If you look into
our history, before Bakhtiyar Khilji attacked India, the centre of learning was India.
After that, the centre of learning QRT'\P[ IR TAT T, I H =T 7 So, tolerance is a
very important issue. STq IRETIR Racfoll 7 ATeial IR 3Icd har o, A U8d centre
ofleaming%?ﬁﬁﬁﬁm,gﬂ"\fﬁml

IUFUTETE (37 TAERTS gifee): I9 A DI

SHRI RITABRATA BANERIJEE: Sir, just a minute. I just request the hon.
Minister on the question of tolerance in those educational institutions. 374 S Aolg &
Y gar &l ® f% I F&f €l Factually, 1 quote what Pandit Jawaharlal Nehru in his first

convocation address at Allahabad University had said about these universities and about
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these institutions, 'A university stands for humanism, for tolerance, for reason, for the
adventure of ideas and for the search of truth. It stands for the onward march of the
human race towards even higher objectives. If the universities discharge their duties
adequately, then it is well with the nation and the people.' I am confident that the

Ministry, the Government will work upon for the well-being of people. Thank you.

SHRIMATI ROOPA GANGULY (Nominated): Sir, ...(Interruptions)... A%, i g
CEEICIERIE

IY[UTIE (31t THERTS gifee): 39§

Sl AT Tett: AR feHHl Fwrer 4 . (@agr). ..

Syaeget (3N TERTS uifed): MY 95 gyl ... (d9T)... Please sit down.
...(Interruptions)... Now Shri A.U. Singh Deo.

SHRI A.U. SINGH DEO (Odisha): Sir, declaring the National Institutes of
Technology, Science Education and Research as institutions of national importance

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BASAWARAJ PATIL): Shrimati Roopa Ganguly,

please sit down. ... (Interruptions)...
SHRI A.U. SINGH DEO: Sir, give me extra time.

THE VICE-CHAIRMAN (SHRI BASAWARAJ PATIL): Your time has just
started.

3t ©.3. e faa: wx, § 930 St &1 g=are <=1 A 0t is a very welcome step
that the Indian Institute of Science Education and Research at Berhampur in the State of
Odisha has been taken up by the Government. It is a welcome step; we are grateful.
Education is a key element for developing human resources and contributing to the
growth of the society. It is imperative that the Government take such steps. 31T e
3R ST St W &, ST T R S WK F o G B E, & Sy
g=IdTE <o &l But mere recognition of an institute is not enough. It has to be put
forward correctly with adequate funding and proper staff so that an institution can go
forward. ¥ H3i1 Sfl & AT $B FHRATY I AT AR, A URT U 3Aibel 21 Hon.

Minister can correct me if he thinks that it is not right. India has 6,214 engineering and
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technology institutes which are enrolling 2.9 million students. g9H 9, around 1.5
million engineers are released into the job market every year. But the dismal state of
higher education in the country ensures that they simply do not have the adequate skills

to be employed.

AR, U 4 g3 AT, Ydb solution based DU o g8 Fd HRATAT T 3R 150,000
SRR ¥gSTH W 98 Id BT 1 211 I Igocd H I 26 URrerd oI At fireit off
3R a1 B &1 el ol sHS! asTe T 82 3l Sff, § Pe1 ang {6 smue! feurdde
si-ICbRI aolg d ‘I‘éﬂlé b NINEIR Y attribute BT %, low quality eduction Eﬁ, ifp
Pletoll | ST curriculum B, SF®T U specific industry & o1y fesg=t fopar Sirdr 21 ugat
ST ST AT b FEi-wel b 8, THs) B & oIy Hel 91 &, iy 39 e
9 curriculum T THAT SITQI, T SATET TS Bl AIDBR] el

R, 3% SR &l ferd, U A18d ga1 W 32 O {6 50 ufcrerd adiist @reft 81 %%,
A Wt THAIS &, 2 o1 w1 IS THATST 1 H_Y S, T SISy DI Wl Bl
DI HIIET &1 BTl AR R ot uRe Igue el @t vd wealRmm & e
SIS 8, ST aR § H H30] Sfl § SH1 =18l § b S8l 31 d fbam uded
TR Y 22 I Aidbel BT ABY, il J8T ITD! FdTfere! BT RIHIeR & b foba
UceH I U & SR fha o9 aa geeferes 81 g &l

W, Yo TaTHe T-9 SRR H I <l 8, offdbd ®e odad &
SR Bl TR b1 ST & A1 BF U7 a1 ST1am 21 H de drean g (o agi Y
Th e SHICe 21 iy I8! Wl US[herd 1 I olddl b o1l S|

IR, GREMYR H TG-HE - GOH e b &3 H BIhd (5T 8, 390 89 g 2 8 3R
TRER PI GIATE S T84 &l IHD! BAgeide! 9gM & oY ST ARBR A o1 g8
21 3 A g9 ReRe I [ wrel] faenefl 39 S¥eieye 4 Sax ue, $9 3TelTdl Udb
S-SR AT WY B =TT, Forad S SRS Teye 9 iR Yo Wial § g8l oA+ &1 Sff b,
S I g8 B T BIcll & QAT R | 95 SIT81 § A+ BRAfrc] Sucted 81 dehl|

HEIey, § ST § % <IgH W 81 J8T &, i e H, H H81 da1edl g & I8
Al = g b AR ara g3 W3l S G iR HRIeR B gaR el At iR 4 S 3.4
TRAT B - BreEiel-adARR-BRYE, g8 fEgw &1 Fa9 7RI URAT 51 a8 1 39 59
SI[C B U 979 Tiol 3R I &5 & TR URAT B 91 39 I8 HRafere! Suae
EauY

Hqered, H 71 St 31 R 4 g=are < fh S SNfSen ®f Ua SRy qav
I AT & B




484  Government [RAJYA SABHA] Bills

37} ITSAT I (TR T<20): Hel&d, T Hrenfiret, fa=m e oiik srgiem dwerm
ReT) faga®, 2017 TR i & ol @eT gal g1 H ¥R g, 984 $ART ARmad Sff
1, T 931 99 e 9= url 1 3R A dlel &1 3fawR 3

HEIGY, Wk H qab-i1ab! fR1er, vl fRref &3 A1 Ue Aecaqul fawn <l 8, S e
31eres, AT 3R faeprar 3 wfeha YffresT o1 fdew HRa &1 3R <31 3l [y & 9y
R 3T of ST &, AT 8 21671 & AT BT FHsH1 ISl

IS, F9I 984 A gl 77 W § -3 Frean gl safay § vs-a1 g ax
AU T AT Bt H Gep-aT famgall Bl 3R AR #3401 St 1 €7 M i B
1T 1 7Y AT YR JATSIECIST B AfE T BT 511G, 1 Y 3R QR ol $9 FHI AT
31 JATSIMMECIN &, Wifb AT I Tellget b <& 7Y, 1 3171 § 9ga ares] Rufy §
e 21 SATIY S9! R1E &1 U W A &1 S Bl SToxkd §l § 9 44 § A
HAT ST DI G 1 A 6 39F fIY gaRaue ARl 1 U HHST 915 TG, ST e
P R g WHY DI UG Bl <3 R TGS ofdel TR AN 7 AT BT b1 ST 81,
o9 efte | R1er W H ege YUR o 8 i <

I@Eﬂ,Wéﬂﬁﬂ-ﬂﬂﬁm?ﬁ@ﬁwg,aﬁﬁwe’ﬂﬁ?ﬁoompetent
faculty BT 74T 81 NITs ¥ o1 T8 A S 1 BT 8 3R ST G314 Gd Fadall = g
g o 79 ST 45 TRRAT I B, Forasy fafed g1am & fs 379 SRl @0t 9gd & =
HRT AR T & b SRl 1 HHI Bl §R PR Bl AW 1 &1 <1 91|

7RI, fR YR A NIT & ETeR T NIT I T8 NIT H ST 16T <1 &1 1 Bl
g, S ORE U ST DI I U A TAX NIT H 16T U807 B BT AR YT BT ST
IR S -1 H R &1 91T B6H7 {5 NIT 7 T AR AN 7 7919 T,
¥ redr g fb ag a7 1 gR 811 91feVl 9 9HY 2N &1 B dad DRDO, T, Space
IR ThAId! &3 H 1 {421y WU 3 fbar Sirar 81§ /=1y 4301 St 4 go1 A8 3R
e ¥ =1 A b NIT 3 29 BRI &1 9 1aT1 & B 9T Bl [y aely Hil? §
<TG b 59 B H SRIferd ST Ve g STioifal & BTA1 dl I a<iaar g1 S
12| S AI-A1Y H ST HA1 AR 310 <97 H A= &iR vt & &
fR1eT wgv1 B & BT e el W R U bR PR b (oI Fel S &1 Al brain
drain T R & Y ...(AHT BT °HLY)... AE1SY, H 95 1 HH dlerdl gl Ty e iR
SN .. (aem ). ..

Syqureael (N THERTS gIfee): MMdT Uh e &1 & 5wy o1, 3 fiFe 81 1y &
a2 e SaTeT fear Bl

4} ISR § TpTel SHTCC a1 B8 B T a1l FHIE PR G|
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TEred, § WA Sff &7 €7 SeR Giee are {6 $8 SR H 98 S &l el g
3 arggfara e, srgygfed Sonf 3R el & ST 9a 81 &, 96 a1 i J8f W)
AguTg fhaT ST &1 89 Ps S8 @I 8, I AN T & fb Ydhs AR AT TS JIEX
H ITPI back < & ST &, WS B faam S 2, A S9! A91ael gedn g1 %1
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D Y- 3 H, H ST HE1 AR 6 IR IS g1 9971 U ¥ B, 3Mara]
& e I ft 3R &% o & e I oft, @ifh 987 U NIT Sorgrere § 21 a1 § 719+
AT S A HEAT AT 6 3 TRE B} AT SR U< H 3R Bl Y| gya1E, AR

THE VICE-CHAIRMAN (SHRI BASAWARAJ PATIL): Now, Shrimati Vandana

Chavan.

SHRIMATI VANDANA CHAVAN (Maharashtra): Mr. Vice-Chairman, Sir, on
behalf of the Nationalist Congress Party, I whole heartedly support and welcome this
second Amendment Bill seeking inclusion of IISER, Tirupati and IISER, Berhampur in
the Second Schedule of the NITSER Act.

Sir, India is proud of its achievements in the field of science and technology. The
seeds were sown by our first Prime Minister, Pandit Jawaharlal Nehru, and, in order to
further promote and enhance the scientific temper in our country, establishment of more
science institutes of national importance is indeed a welcome step and the need of the

day.

On this occasion, I would like to flag only four points in the limited time that I have.
Firstly, Sir, there is an observation; there is the National Employability Survey Report,
which says, and, some of my colleagues have already mentioned it, that over 80 per cent
of qualified engineers in India are unemployable. Sir, through many of these institutes, we
are giving certificates, we are giving degrees, but are we really equipped enough to make
them employable? Should the curriculum be changed and should it be made in such a way
that we have more skills? Sir, an assessment needs to be done so that their employability

increases. This is my first point.

Secondly, Sir, employability per cent of software and information-technology sector
shows that only 10.54 per cent graduates were employed in this sector. Sir, we see that

only major cities like Delhi, Mumbai, Bengaluru and Pune are the cities, which provide
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employment in the I.T. sector. Can the Government take initiative to move to Tier-II and

Tier-III cities so that more and more youth then get employment in this direction?

Sir, my third point is on the gender front. Sir, there is a survey made which shows
that the male-female ratio in IITs range from 14:1 to 10:1, and, in the NITs and other
State-run technical institutes, it is 8:1. There seems to be an extremely low level of female
admissions in technical colleges. Sir, I would like to know what the Government would
do in future and as to how the Government seeks to address the gender imbalance and

encourage increased participation of women.

Sir, my last point is that we have so many institutes coming up. We have a massive
outlay in our Budget for these institutes. When are we going to make sure that quality
education is provided to the children in these institutes, and, also when do we dream of
a day when we figure amongst the top-200 universities in the world? To do this, Sir, we

have to bring the scientific temper to the grassroots, to the children in the schools.

Sir, Javadekarji comes from the city, I hail from, Pune, and, we have an institute
called IUCAA. Sir, IUCAA makes the concentrated effort to see that it reaches out to

children in the school. I think, this exercise needs to be done world over. Thank you, Sir.

THE VICE-CHAIRMAN (SHRI BASAWARAJ PATIL): Now, Shri V. Vijayasai
Reddy.

SHRI V. VIJAYASAI REDDY (ANDHRA PRADESH): Mr. Vice-Chairman, Sir,
I thank you for giving me the opportunity to speak. Sir, on behalf of my Party and my
Party President, Shri Y. S. Jaganmohan Reddy, I rise to support this Bill, primarily for

two reasons.

I wish the hon. HRD Minister would listen to this. Two of the institutes - IISER,
Tirupati, and IISER, Berhamapur — will be brought under it as Institutes of National
Importance by virtue of this Amendment Bill. It is very good.

Insofar as Tirupati Institute is concerned, I would like the hon. HRD Minister to
explain this to the august House. Land has been allotted to it. The Institute has been
operating since 2015 from rental premises. According to the Minister, about Rs.134 crore
has already been sanctioned. The total project cost for this particular project is estimated

to be about Rs. 1,000 crore. And if this is the pace at which the budgetary allocation is
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going to be made year after year, how long will it take for the Government of India to

complete this project?

The second point is this. IISER, Tirupati, is a mentor institution and it is under the
control of IISER, Pune. There is no separate Director. And there is no separate Board of
Governors. I hope the passing of this Amendment Bill will enable setting up of statutory
body of Governors for USER, Tirupati, under section 11(a) of the 2007 Act. And I hope

the Board of Governors and Director would be appointed.

The second reason we support this Bill is that it promotes engineering and science
education. The current gross enrolment ratio in higher education in India is about 24.3 per
cent; and particularly out of the total students in Undergraduate level in engineering, it
is about 15.89 per cent, and in science, it is about 15.38 per cent. Compared to these low
levels, let us have a comparison with China, Australia and the USA. The enrolment rate
there in tertiary education is about 43.4 per cent in China, 90 per cent, in Australia and
85.79 per cent in the USA. I hope the Government of India will take additional measures

to improve the enrolment rate in this regard. For these two reasons, we support this Bill.

I would like to bring to the notice of the hon. HRD Minister three issues, through
you, Sir. And I will also give the suggestions. It basically promotes research ecosystem.
In India, only 0.8 per cent of the GDP is being spent, as domestic expenditure, on research
and development activities, whereas in China, it is two per cent of the GDP, and in Israel,

it is about 4.3 per cent of the GDP.

Sir, the next issue in this regard is about the migration of talent pool. After completing
graduation or post-graduation from these Institutes, the talent pool migrates to either the
USA or the Europe. In fact, in 2013 alone, about 9.5 lakh engineers and scientists of
Indian origin were in the USA. [ would like the hon. HRD Minister to find out the reasons
as to why the talent pool is migrating to other countries when the entire expenditure is
partially met by the Government of India. The migration of talent pool would adversely
affect the development of this country. Therefore, I request the hon. Minister to take

cognisance of this and take appropriate measures in this regard.

The next point is quality of engineering education. According to the HRD Ministry,
his own Ministry, India has about 6,214 engineering and technology institutions which
are enrolling about 2.9 million students and around 1.5 million engineers are released

every year into the job market. Many engineers, who are coming into the market every
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year, are not able to find jobs because of the low quality of education and the low quality
of education is on account of non-availability of good faculty. Therefore, I urge upon the

HRD Ministry to improve the faculty standards in the engineering colleges.

Sir, I have one more suggestion in this regard. ...(Time-bell rings)... This can be
overcome by promoting industry-university linkages. [IT-Madras is a classic example.
The research part is a success story which should be replicated in all the engineering
colleges. The research part at [IT-Madras creates a bridge between innovations created in

the classroom and the industry.

Sir, the last point is shortage of faculty. The Standing Committee on HRD, in its
Report presented in March, 2017, noted that 39 per cent of the faculty positions are lying
vacant in all 23 IITs taken together. There are about 49 per cent vacancies in IIT-Roorkee,
46 per cent in [IT-Kharagpur, 16 per cent in [IT-Hyderabad and so on and so forth. The
sanctioned strength of faculty in respect of 11 new NITs is about 473 against which 146
positions are vacant. Therefore, there is every necessity for the HRD Minister to address
this problem. The suggestion is that the Ministry should ensure that the recruitments are
done in advance so that the shortage does not develop into a crisis. Sir, I thank you very

much for the opportunity.

SHRI D. RAJA (Tamil Nadu): Thank you, Sir. This Bill adds two institutes, that is,
Tirupati and Behrampur to the Second Schedule of the National Institutes of Technology,
Science Education and Research Act. I support this Bill.

Sir, I take this opportunity to pay my tributes to Jawaharlal Nehru and the galaxy
of leaders of that period who, in fact, laid the foundations for India to emerge as a global
centre for learning and for India's higher education. In fact, they played a great role in

making India the country which we are today.

Sir, I want to raise three critical issues. One is regarding funding. It is good that
we enhance the status of the institutes. They are being declared as national institutes,
but they must get adequate funding. Government must give adequate funding for higher
education. I raised this issue even a few days back. I am repeating that higher education
is passing through a crisis because of lack of adequate funding. The HRD Minister must

ensure that adequate funding is given.
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The second critical issue is faculty. Many colleagues have pointed out that we
should have very efficient and strong faculty in all these institutions. It is a fact that at one
point of time, we were discussing about brain drain. Now, we discuss under-employment.
Unemployment is one problem, but there is also the problem of under-employment.
Engineering graduates are unemployed and under-employed. They are willing to grab any
job for Rs.4,000 or Rs.5,000 per month. That is what we are witnessing today. On the one
side, we talk about higher education and high technical education. IITs are world-class
institutions. No doubt about it. We are proud of our IITs. Now, we are starting more and
more new national institutes, but what about employability? Brain-drain is one problem,
but employability is another problem. Those education graduates must get jobs. Why are
they not getting jobs? What can we do? We will have to think over it and the Government
will have to address that issue. This is the second critical issue for which you need to
strengthen the faculty. We have adequate capacity to strengthen our faculty. This is what

I understand.
(MR. DEPUTY CHAIRMAN in the Chair)

Sir, the third critical issue is affirmative action in favour of SCs, STs and OBCs. |
mean the policy of reservation must be implemented in all the national institutes because
SCs, STs and OBCs do not have that access to all these institutions and those students
who come from these sections must have access and there must be the reservation policy.
As far as expenditure is concerned, I think, the SC/ST, OBC students must be given some
kind of treatment which allows them to meet the expenditures. Education has become
very expensive now and for these sections, SCs/STs and OBCs, it is extremely expensive.
They are not able to afford to pay for their education. The Government will have to
address these issues. These are very critical issues. I hope Mr. Prakash Javadekar, the
Minister, will assure this House and make it very clear that the policy of reservation will
be implemented effectively. It should not go against the interests of these sections of

students. That is what I request, Sir. Thank you.

SHRI RIPUN BORA (Assam): Thank you, Sir, for giving me this opportunity to
take part in this discussion on the most important Bill which relates to the prestige of our
country. While supporting this Bill, first of all, I congratulate the UPA Government and
more particularly, Dr. Manmohan Singh, the former Prime Minister and his Scientific
Advisor, under whose initiative and under whose concept this world class educational

centre has come up.
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Secondly, I must pay my tribute and deep respect to our first Prime Minister, Pandit
Jawaharlal Nehru. What India is today is because of the thoughts and vision of Pandit
Jawaharlal Nehru. He is called the architect of modern India. The present science and
technology of our country, what we are at this stage, is because of Pandit Jawaharlal

Nehru's contribution, his thoughts and his vision.

Now, the purpose of this world-class institute was to remove regional imbalances.
This was the concept of our UPA Government to remove the regional imbalances and, at

the same time, to stop the brain drain.

My third point is about the access to world-class education. Now, the world-class
education is not possible unless we have a very good infrastructure and, at the same time,
good quality faculty. We have seen many world-class institutions in our country, like
Indian Institute of Technology and Indian Institute of Management. ...(Interruptions)...
There also we have seen that there is a huge shortage of faculty and, for shortage of
faculty, the students suffer. Many of my friends have already said that we should not make
any compromise on the quality of education. We are talking about quality of education
but thousands and thousands of our engineering graduates are now lying unemployed. It
is because of this lack of quality education. The root cause of the lack of quality education

is inadequate number of faculty.

Therefore, in these two institutes, in other institutes and this National Institute of
Science Education and Research also, we have got the data to show that there are a lot of

vacancies and the infrastructure is yet to be completed.

So, my request to the hon. Minister is that without proper infrastructure, a good
quality education, and competent and efficient faculty members, we would not achieve

the target of quality education.

Sir, my another point is this. This type of institutions should not be limited only
to some particular States. India is such a vast country. Now, what has happened is that
the number of such institutions is very limited. Many talented and meritorious students
have not been able to get admission in these institutes. So, I request the Minister that in
the coming days, it should, in due course of time, expand to other parts of the country
also, more particularly, to the backward areas, to the inaccessible areas. Sir, in this

regard, I would like to say that as I belong to Assam, I want to make one suggestion



Government [26 July, 2017] Bills 491

to the hon. Minister. My friend, Prof. M.V. Rajeev Gowda has already pointed out that
the hon. Finance Minister, in his Budget Speech, has declared one Indian Institute of
Science Education and Research for Nagaland. But the people of Nagaland have
refused it, rather they have demanded for a SPA. Therefore, I request the hon. Education
Minister to consider shifting it to Guwahati since Guwahati, Assam is the gateway of
North-East India. My request is that this Institute should be shifted to Assam and the entire

North-Eastern region will be benefited by this.

My last point is that this should be made free from political interference. Recently,
we have seen that many Directors of these institutes have resigned as they succumbed to
political interference. Even the learned members from the University Grants Commission
(UGC) have also resigned from their posts succumbing to political interference. In 2015,
we have seen that in a number of Indian Institutes of Technology, the concept of vegetarian
hostel and non-vegetarian hostel has been brought. So, this type of division; this type of
disparity should not be there and political interference should not be there. The noble idea

of Pt. Jawaharlal Nehru should be executed in letter and spirit. ...(Time-bell rings)...

Sir, my last point is, I fully support my friend Shri Raja that the access to education
should not be limited only to a particular class of people; only to the rich people. The
reservation policy of the Scheduled Castes, Scheduled Tribes and OBCs should be
implemented in these higher educational and world-class institutes also so that they also
can get the opportunity to get this world-class education. I hope that the hon. Minister, in
his reply will address these things also. Thank you very much, Sir.

MR. DEPUTY CHAIRMAN: Well, now, I have two names received after the start of
the discussion. I can allow them each three minutes only,- strictly three minutes. Shrimati

Vijila Sathyananth, take only three minutes and after that Shri Manish Gupta.

SHRIMATI VIJILA SATHYANANTH (Tamil Nadu): Sir, I strongly support, on
behalf of my party, the new inclusion of IISER in Tirupati and IISER at Berhampur in
Odisha. While supporting this Bill, I would also want to point out a few concerns and
also wish that the hon. HRD Minister will look into this. With a very optimistic statement
and to be very realistic, I would like to say that the top five NITs which are in Trichy,
Allahabad, Warangal, Surathkal and Calicut get their students from amongst the top three
per cent of the country's best brains. The basic question that now arises is as to where

these students go after four or five years, after their graduations from the very reputed
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NITs and which are very good amongst foreign companies. The main thing here is the
media focussing, the media advertisements as to how the media is projecting these NITs.
As everybody has spoken about all the points, I will look into this aspect. The Education
Ministers say lots of words for IITs but never utter something for NITs. In fact, the scene
is such that the top Indian journals put NITs as the third-grade private institutions because
they haven't even cared to know about these institutions. That is the real thing. Sir, we
have produced Sundar Pichai who is the CEO, Google. We have Indra Nooyi, CEO,
PepsiCo. Then, we have Shri Narayana Murthy, the founder of Infosys. We have many
great people from here. But how are we projecting them? The only thing we lack is the
support of media to echo the achievements which are numerous. If one begins to explore,
he will find that the mindset of the people plus good organizations like IITs are the only
institutions in the country that are housing top brains. This needs to be changed in order
to create a healthy platform for NITs to compete with world's best universities. And the

same thing applies to IITs.

There is another point which I would like to make. I read on internet that NIT, Goa
which was set up four years ago with a budget of Rs. 1,440 crores in the 12th Five Year
Plan, failed to utilize even 10 per cent of the amount because the Government has not
allotted land to establish the campus. If the funds are not utilized in the year, the funds
should be added back to the Central reserve. Now, I have heard that Berhampur University,
which is now in the agenda, also has the same problem and the State Government has not

provided land.

I want to make two things clear. On Tamil Nadu's perspective, we want our
students to be competent. We have produced great people, who are engineers, computer
professionals in the U.K., the U.S., and they are globally well-acclaimed. But the main
thing is, when we upgrade the syllabus, when we tune the syllabus, the students have
to be ready to meet the challenges of the entrance examinations. When they want to
enter NITs, when they want to go to NTs, they have to go to institutes, which are run for
preparing students to Common Entrance Examinations and they are fully commercial.
So, the deprived sections are completely abandoned and they never have an opportunity
to enter into the big commercial bunch of institutions, which give coaching for entrance
exams. That should be avoided. Firstly, there should be a common syllabus all over India.

We should have common syllabus.
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MR. DEPUTY CHAIRMAN: That is okay. ... (Interruptions)... You have made your

point. ...(Interruptions)...

SHRIMATI VIJILA SATHYANANTH: The students should be allowed to appear
for a common examination by which they will enter into world-class institutions of NITs

and IITs.

MR. DEPUTY CHAIRMAN: You have made your good points. ...(Interruptions)...
It is clear. Now, Shri Manish Gupta. ... (Interruptions)...

SHRIMATI VIJILA SATHYANANTH: By this, I support this Bill.

MR. DEPUTY CHAIRMAN: Now, Shri Manish Gupta. You have only three

minutes.

SHRI MANISH GUPTA (West Bengal): Mr. Deputy Chairman, Sir, I rise to support
this Bill. I want to make a few points here. As mentioned earlier, we have noticed that
the budgetary allocation in respect of these institutes has to be increased to have a proper
effect; and the total number of seats that are allocated in these institutes are inadequate
considering the hopes and aspirations of the youth. We need to take a positive view on
this because more than 55 per cent of the youth in this country are vying to get seats,
to get employment in other sectors of the economy. So, due importance should be
given to the youth. Unfortunately, we have noticed that the HRD Ministry is habitually
increasing fees. Recently, there was a fee hike of 127 per cent in these institutes and about
79 per cent in NITs. This hike in fees makes it quite impossible for certain sections of
our society to gain admission. This is quite a common problem in other institutions also.
Even for management institutes, the fee that is charged is quite high. In fact, recently,
people had come and met us; they are saying that they cannot afford higher education or
higher technical education because of the high cost of education. The other issue is that
a lot of research is done in these institutes and we have observed over the years that the
fruits of research never devolve to the sectors in which the research is done. Research
produces doctorates and Ph.Ds but there is a gap between devolution of the research to
the actual sectors of the economy. The internal administration of these institutions needs
to be looked into and we really need to know the state of higher technical education and
research. So, I would suggest that the Minister may kindly consider whether he would
like to put out an Annual Report or a White Paper on the status of such institutes and the

overall status in the country.
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MR. DEPUTY CHAIRMAN: Now, Shri Javadekar to intervene.

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH
JAVADEKAR): I will finish in five minutes. ... (Interruptions)...

SHRI BHUBANESWAR KALIT (Assam): At Sir, it is about to be 6 o'clock. The

Minister can reply tomorrow.

SHRI JAIRAM RAMESH (Karnataka): Please have the reply tomorrow. We cannot
have two Ministers' reply. What is this? Shri Radha Mohan Singh's reply has exhausted

us. ...(Interruptions)...

SHRI PRAKASH JAVADEKAR: Sir, I will not take much time. It was a very
important discussion and I thank everybody who has supported this. There are 3-4
issues flagged which are very important. Shri Rajeev Gowda said that networking is
very important. Let me tell you, there are 3-4 things which we are doing simultaneously.
Through the National Digital Library there are 65 lakh books on your computer now. In
GIAN, there are 600 professors from 58 countries who have come here and conducted
a course. This year 800 will come. It increases the interaction between the faculty and
students and it gives good courses to them. Under SWAYAM, 400 courses are ready. The
portal is on-line and off-line on DTH. There are spoken tutorials. Then there is Uchchatar
Avishkar Yojana, industry interaction, and more than 100 projects are actually worked out.
Then there is UCL and then there is BRICS. BRICS has five countries with 12 universities;
60 universities are coordinating amongst themselves. You also raised very important
issues on humanities. There is the Gandhinagar Architect Council. Architect branch is
there. In every IIT we are emphasizing that there has to be one humanity course in every
branch. Unemployability can be reduced practically with practical hands-on training. So,
everybody becomes employable and, to that end, we have organized Hackathon last year;
this year we are scaling it up with many new partners. Coming to patents, two weeks ago
I was with IISc and I interacted with each post-graduate student. I was so happy because
that is how things come out. Every time I did networking in Tirupati I called all faculties
of [ISM, I1IM and Padmavati University together. We discussed together with all faculties.
There is an affirmation that Central Educational Institute Reservation Act is implemented
in toto. So, there is no issue. Faculty shortage is the real issue and we are addressing the
faculty shortage by attracting the talented Indian students doing research abroad, tracking

them from third year itself and bringing them back; I am interacting continuously and
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following it up. It is a 24-hour continuous process where it is always a 'walk-in' interview

like situation in all central universities.

Regarding fees, actually, we have reduced fees for the students who are having
income below Rs. 5 lakh. We have reduced the fees, actually. From Rs. 5 lakhs to
Rs. 9 lakhs, it is an education loan without interest. It is a big cost. We have spent
Rs. 2,400 crores. Last but not the least, for students whose income is above Rs. 10 lakhs,
yes, their fee has increased; but, I think, nobody will grumble. There are two good news.
In IISER, Pune, a team of Ph.D. students discovered a super cluster of galaxies. That
is a huge discovery in IISER, Pune alumni. They are part of a team who made ground-
breaking discovery on the existence of orbit in super massive black holes. So, we are

progressing on the right track and all your suggestions are welcome. Thank you.
6.00 p.M.
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MR. DEPUTY CHAIRMAN: One second. It is 6 o' clock. We will sit for ten more

minutes and pass this Bill.
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Heled, faeR iR YUl &1 f[ua 9 Io fb g8i S=a-wR 9] &4 §, § I8
W HAT A {6 gei Al 89N AT BHU, IIT, Allahabad &, IIT BHYR 8, IIT PP
Mode Lucknow H &, NIT Allahabad B 3SR Jafet aiik (IM Ul THH HRTd &l
T 1T W f98R H IIT 91 3R 1T HRTAYR, PP AI€ H & 3iR $9d A1 [IM TSI 2, d8]
AR WRBR 7 W Az ol YAafie! AIfERT Bl 9eTehx $3 iR NG (a1 2

5 AT =l 7 59 =91 9 9T fordn 8, H S |9 & U AR ad Bl g
g gl &l fqwa & % 28 A, 2017 1 I8 AGIS Al GH1 H IR gall g1 AT
ST TRHT R, H 37T A1egH W W 9 31l HA1 A 6 9 g ol a5t 9 off
FIFHT A qIRT A BT HIT B

MR. DEPUTY CHAIRMAN: Mr. Minister, you have said that the scientists are

getting adequate consideration and recognition. But, you should know that even the bright
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students, who come out of the engineering colleges and other science institutions, prefer

either to go outside the country or to the IAS. What is the reason?

SHRI PRAKASH JAVADEKAR: Sir, the issue is very simple. We have already
tracked the problem. We want to attract them back so that we have 'brain gain' instead of

'brain drain'.

MR. DEPUTY CHAIRMAN: The point that I am trying to make is that the
scientists and IIT professors are the intellectual cream of the society. They are not being
properly paid and not being given proper consideration, as compared with those in the
administration. You must put the scientists on the top. They should not be subordinated

by other people. This is the basic problem in our country.

SHRIJAIRAM RAMESH: The scientists are already on the top. A scientist is sitting
at the top. ...(Interruptions}...

MR. DEPUTY CHAIRMAN: No; no. I am not a scientist. I was a student of
science, you can say. ...(Interruptions)... I am a student of science even now, I would say.

...(Interruptions)...

SHRI BHUBANESWAR KALITA: That is why we wanted the reply to be given

tomorrow so that we could have a longer discussion. ...(Interruptions)...

SHRI PRAKASH JAVADEKAR: On this issue, we are offering flexibility of
packages in twenty world-class institutions. And, we will issue the guidelines in this

regard. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay. Mr. Minister has understood the problem and
he has responded positively. ...(Interruptions)... 1 hope, you would pursue that line. That

is what I want. ... (Interruptions)... Now, you please move the Bill for passing.
DR. MAHENDRA NATH PANDEY: Sir, I move:

That the Bill further to amend the National Institutes of Technology, Science Education
and Research Act, 2007, as passed by Lok Sabha, be taken into consideration.

The question was put and the motion was adopted.

MR. CHAIRMAN: Now, we shall take up Clause-by-Clause consideration of the
Bill.
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Clause 2 was added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
DR. MAHENDRA NATH PANDEY: Sir, I beg to move: That the Bill be passed.

The question was put and the motion was adopted.

SPECIAL MENTIONS

Demand for giving minimum pension of rupees three thousand and medical

facilities to the retired employees of private and other sectors in the country

MR. DEPUTY CHAIRMAN: Now, the Special Mentions. ...(Interruptions)...
Shri Ananda Bhaskar Rapolu. ... (Interruptions)...

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, the pension-less
retired employees, belonging to private and other sectors, are in pathetic plight. Their
superannuation is the saga of sorrows. The Employees Pension Scheme, 1995, was
conceived and designed by the then Union Labour Minister, Late Shri G. Venkat Swamy,
in November, 1995.

(THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair.)

It was a watershed of the welfare for support-less retired employees of private, semi-
Government and other sectors. They are continuing their urge and agitation for ensuring
a minimum pension of Rs.3,000/- per month. The present Labour Minister assured in the
other House in April, 2017, to give medical coverage to such pensioners. The Supreme
Court has also evinced humanitarian concern to provide minimum and higher pension
to such retired employees. About 60 lakh such retired employees are in trauma and in

hopeless and helpless condition. ...(Interruptions)...

THE VICE-CHAIRMAN (BHUBANESWAR KALITA): Let there be order in the

House.

SHRI ANANDA BHASKAR RAPOLU: Their prayers for a minimum of Rs.3,000/-
monthly pension are still to be calculated. In this era of Direct Benefit Transfer Schemes

and initiatives of Universal Basic Income, this urge of minimum pension to hapless retired



